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(c) t|ie progress that has been made 
BO far in improving the social and the 
•con<wnic conditions in the North East 
Frontier Agency areas?

The Prime Ministef and Minister of 
External Affain and Defence (Shri 
Jawaharlal Nehru): (a) The Adviser
to the Governor of Assam was re­
cently called to Delhi for consulta­
tions by the External Affairs Ministry.

(b) The topics discussed related td 
the general administration of the 
Agency and in particular to the vari­
ous development schemes in hand.

(c) A statement is laid on the
Table of the House. [See Appendix 
VI* annexure No. 46.j
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The Deputy Minister of Rehabilita­
tion (Shri J. K. Bhonsle): (a) About
9)700 displaced families.

(b) Punjab, UP. and Delhi.

D isplaced  P ersons i n  W est B eng al

506. Shri Bhagwai Jha Axad: Will
the Minister of Eehabllltatloii be pleas­
ed to state:

(a) whether Government have sanc­
tioned any amount for Rehabilitation 
of displaced persons in West Bengal 
during the second quarter of the cur­
rent financial year; and

(b) if so, the amount so granted?

The Deputy Minister of Rehabiiita- 
llott (Shri J. K. Bhonsle): (a) and
(b). Yes, schemes costing about Rs. 
1*3 crores were sanctioned and against 
thftt the Government oX West Bengal
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have drawn a loan of Rs. 50 lakhii 
besides the carry-over of Rs. 90 laktis 
approximately out of funds allotted 
last year. In addition, grants-in-aid 
amounting to Rs. 21 laichs have been 
given during this quarter.

H a n d l o o m  In d u s t r y  i n  M a d h y a  

P radesh

507. Shil N. A. Borkar; WiU the 
Minister of Commerce and Industry be
pleased to state:

(a) the amount so far spent out of 
the sum allotted for the hand-loom 
industry to Madhya Pradesh under the 
First Five Year Plan and the mamier 
in which it has been spent;

(b) whether that State has submitted 
any particular scheme to the Central 
Government in this connection;

(c) whether it is a fact that the 
Central Government have allotted 
soihe grants-in-iaid for the uplift of 
the cottage industry in Madhya Pra­
desh; and

(d) if so, the names of the industries 
that have been included in the pro­
gramme?

The Minister of Commerce and In­
dustry (Shri T. T. Krishnamacharii: ,
(a) A statement showing the amounts 
spent by the Madhya Pradesh Gov­
ernment during 1953-54 out ^ f  sums 
sanctioned to the State from the 
Handloom Cess Fund is attached. 
[Sec Appendix VI, amnexure No, 47.]

(b) Yes, more than one.

(cX Yes, Sir.

(d) A statement is atttiched. [See 
Appendix VI, aruiexure No. 48.]

COTTAOB Industries in Uii ar Î radesh

508. Shri R. S. Lai: Will the Minister 
of Commerce and Industry be pleased 
to state the number of small scale and 
cottage industries in Uttar Pradesh 
receiving financial assistance from the 
Centre?

The Minister d  Commerce and In­
dustry (Shri T. T. Rrishnamachari):
The following small-scale and cottage
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industries in Uttar Pradesh are receiv­
ing financial assistance from the 
Centre:—

Small scale Industries

1 . Textile. Designs
2 . Blacksmithy
3. Leather Tanning
4. Mathematieal, surveying k  Draw­

ing Instruments Industry.

Cotto4;fe Industries

5. Handloom.
6 . Silk and Sericulture.

Handicrafts

7. Nun-ferrous Metal Industry

8 . Chikkan Embroidery Industry
9. Pottery Industry
10. Ivory Industry.

Village Industries
11. Khadi
12. Hand-made Paper
13. Bee-keeping
14. Village Oil
15. Leather.
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The Minister of Information and 
Broadcasting (Dr. Keskar): The net
expenditure on the Radio Sangeet 
Sammelan at Delhi and Madras is 
estimated at Rs. 16,000.

L ajpat N agar (N ew D ijlhi) Quarters

510. Shri Nand Lai Shaima: Will the 
Minister of Rehabilitation be pleased
to state:

(a) whether it is a fact that Govern­
ment^ have decided to raise the price 
of tHe two-roomed tenements in J  and 
K Blocks of Lajpat Nagar, New Delhi 
from Rs. 4,400 which was the price 
originally fixed and intimated to the 
allottees to Rupees 5,661; and

(b) if so, the reasons therefor?

The Deputy Minister of Rehabilita­
tion (Shri J. K. Bhonsle): (a) Yes.

(b) Government oli'ered these tene­
ments to displaced persons un actual 
cost basis; but at the time of making 
the oiler the final figure of actual cost 
could not be computed. Therefore, 
the c::.timated cost was recovered, sub­
ject to flnal adjustment later when the 
actual cost was determined. Recove­
ries and refunds are being made ac- 
oordingly.
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The Minister of Information and
Broadcastiing (Dr. Keskar): The
floods and flood relief operations have 
been filmed and released in four news­
reels so far. Further coverages have 
been arranged.




